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ITEM NO.26+33+40+41          COURT NO.1               SECTION X

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

WRIT PETITION (CIVIL) Diary No.15837/2023

RAYSHILAKDIR SHAH                                  Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(With  IA  No.116207/2023-STAY  APPLICATION  and  IA  No.116208/2023-
CONDONATION OF DELAY IN REFILING/CURING THE DEFECTS)
 
WITH W.P.(C) No.634/2023 (PIL-W)
(With IA No.116983/2023-STAY APPLICATION)
W.P.(C) No.546/2023 (PIL-W)
(With IA No.97193/2023-STAY APPLICATION)
W.P.(C) No.641/2023 (PIL-W)
(With I.R. and IA No.119345/2023-STAY APPLICATION)
W.P.(C) No.657/2023 (PIL-W)
(With IA No.120820/2023-STAY APPLICATION)
W.P.(C) No.652/2023 (PIL-W)
W.P.(C) No.643/2023 (PIL-W)
(With IA No.119546/2023-GRANT OF INTERIM RELIEF)
W.P.(C) No.647/2023 (PIL-W)
(With IA No.120141/2023-GRANT OF INTERIM RELIEF)
W.P.(C) No.649/2023 (PIL-W)
(With IA No.120186/2023-GRANT OF INTERIM RELIEF)
W.P.(C) No.639/2023 (PIL-W)
(With IA No.119023/2023-EX-PARTE AD-INTERIM RELIEF)

Date : 03-07-2023 These petitions were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA
         HON'BLE MR. JUSTICE MANOJ MISRADigitally signed by

CHETAN KUMAR
Date: 2023.07.03
16:50:03 IST
Reason:

Signature Not Verified
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For Petitioner(s) Mr. Gaurav Nair, Adv.
                   Ms. Pranati Bhatnagar, Adv.
                   Mr. Rahul Saxena, Adv.
                   Ms. Anne Mathew, AOR                   

WPC 634/2023 Mr. Manikya Khanna, Adv.
                   Ms. Kavya Singh, Adv.                    
                   M/s. Vedya Partners

WPC 546/2023 Mr. Siddhartha Chowdhury, AOR
                  Mr. Kapil Kher, Adv.
                  Mr. Kunal Kher, Adv.
                  Mr. S. D. Bakshi, Adv.
                   Mr. Shaffi Mather, Adv.

WPC 641/2023 & Mr. Sarthak Ghonkrokta, AOR
WPC 657/2023 Mr. Kunal Kanungo, Adv.

Ms. Tanushree Sogani, Adv.
Mr. Atishay Jain, Adv.

WPC 652/2023 Ms. Tanu Priya Gupta, AOR

WPC 643/2023, Mr. C.S. Gupta, Adv.
WPC 647/2023, Mr. Kameshwar Srivastava, Adv.
WPC 649/2023 & Mrs. Amrita Srivastava, Adv.
WPC 639/2023 Mr. Shekhar Kumar, AOR
                  
For Respondent(s)
                    

UPON hearing the counsel the Court made the following
                             O R D E R

1 Delay condoned.

2 Issue notice.

3 Tag with SLP (C) No 16464 of 2021.

(CHETAN KUMAR)     (SAROJ KUMARI GAUR)
 A.R.-cum-P.S. Assistant Registrar    


